CENTRAL ADMINISTRATIVE TRIBUNAL

AL LAHABAD BENCH
Uriginal Application No, 1144 of 1992
Girija Shanker Upadhya voes Petitioner
versus _

Union of India & Ors ++++ Respondents
HON'ELE MR. MMARAT DIN, MEMBER(J)
EON'BIE M1 JSH MEMBER(A)
{ By Hon, Mr, Mgharaj Din, J.M. )
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The applicant has filed this application
seeking the relief to issue direction to the re spondents
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to promote the applicant in HSG II under the Biennial
Cadre Zeview Scheme w,e.f. 1.10,91 with all consequential
hfenEfitS-

2. The zpplicant was appointed as a postal clerk
on 31.1.65 and he was promoted to LSG Cadre w.e,f. 39.{%
A criminal case was pending against the applicant, t.ha efae
he could not be promoted to HSG II by the Director
General Fosts New Delhi, 4t is stated by the hﬁr
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counsel for the respondants that g:lnce W*‘éf’ i agk Cq,.r o

ﬂl-i-ef Gl.&iﬂd has a "._.'._- _ r e w f. P
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sion made above , the

3. in view of the disces
ds disposed of wit

h no order as to costse
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
-,

i LA

ADCITIONAL BENGH ALLA ABAD

ORIGIONAL APPLICATION No. | | uLf OF 1992

Girja shankar Upadhya,a/a 47 years
son of ?1 _Yadunath Upadhya, r/o
vill, M@: P.0O. Govdapar, Distt.
j Jaunpur, st present posted as Office
Asstt., o/o0 Superintendent of Post --——593.—.’:@#1‘"

M[ offices, Jaunpur.

’/Q:/Kf Versus

V}/ 9 _f\/l' Union of India, through the secretary,

The Chief Post Masteér General,

\ U.P. C.irCIE,. Lucknow.

3. The superintendent of Fost Offices,
Jaunpur Oivigion, Jaunpur.

-~-e Respondente.

DETAILS OF APPLICATION:
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1. Particulars of the order agalnst which the v
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Application ig made. J i . _-#',-. -
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Order No.- B-4/1-1/BCR/91 dated at Jaunpur
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the 15.7.92.
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